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loading by rail. In the core sector Power Houses take that there is a need to have a rat~onal recruitment and 
the h~ghest prlorlty. Alter meetlng the~r requ~rement training pollcy lor Improving the productiv~ty ol stall. The 
available coal IS loaded for other core sector consumers study also i den t~ l~es  redundanc~es and envisages 
llke steel, Fertlluer and Cement plants and then lor redeployment ol surplus stall for new actlvlt~es of 
non-core sector consumers In an equ~table manner expandma act~v~tv centres and cost control. 
Ra~lways keep close watch on the co i l  stocks wlm all 
core sector prolects includmg the Nat~onal Fert~l~zers 
Ltd. and In case ol d~slress coal rakes booked to other 
core sector consumers are also d~verted to plant havmg 
cr~ t~ca l  stocks. Subject to the ova~lab~l~ty 01 coal, eflorts 
are being made to Increase load~ng by rad for Natlonal 

Trained Apprentices 

701. SHHl MOHAN RAWALE W~l l  the M m t e r  of 
RAILWAYS be pleased lo state 

(a) the number of trained appient~ces, who got three 
years tralnmg In varlous ra~lway workshops In Mumba~ 
(Maharashtra), oblamed certhcates and absorbed In 
the Central Western Ra~lways slnce 1987. 

. (bl  the total number of such tra~ned apprentlces. 
not ollered employment so lar in the Central,Western 
Ra~lway slnce 1987: 

( c )  the reachon 01 the Government thereto, and 

(d) by when these tramed apprentices are hkely to 
be oflered employment? 

THE MINISTER OF STATE IN.THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) 

(a)  Trained Absorbed 
Apprentices 

1598 344 

(b) 1254. 

(c)  and (d l  Under the Apprentices Act. 1961. it IS 

not obl~gatory to prov~de jobs to the apprentices tramed 
in ra~lway establishments These course completed Act 
Apprentices can apply to the Ra~lwav Establ~shments In 
response to not~f~cations lor ~ecrultment alongw~th other 
candidates Select~on IS then made entirely on merit 
Hence. no target can be glven lor the11 appo~ntnient 

Surplus work Force 

702 SHRI SRIBALLAV PANlGRAHl W ~ l l  the 
Mmster of RAILWAYS be pleased to state 

(a) whether Ra~lways have made a study regardmg 
the surplus work lorce: 

(b) it so. the deta~ls thereol: and 

(c) the steps taken or proposed to be taken by the 
Ra~lways to util~se the surplus work force galn fully? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (bl. A 
study on Manpower lor lndlan Railways was conducted 
in 1980. Among the Important hndings of the study are 

(c) The stalf rendered surplus are redeployed to 
new act~vlty centres after givlng them tralnmg. wherever 
necessary. The redeployment of surplus staff IS glven 
the h~ghest pr~or~ty and their absorpt~on has precedence 
over all other modes ol recruitments. 

Inquiries against Officers ot  NDMC 

703. SHRI B L SHARMA 'PREM' . Wdl the 
Mln~ster of HOME AFFAIRS be pleased to state 

(a) whether CBI lnqulrles are bemg conducted and 
FIRS have been filed In the courts against some ofhcers 
of the NDMC on the charges ol corruption; 

(b) 11 so, the deta~ls thereof: and 

Ic) the number 01 the olllcers mvolved and the 
number ol them suspended? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAOBOOL DAR) . (a) 
and (b) Three cases agalnst the offtc~als of the NDMC 
are under lnvestlgat~on by the CBI a: present. These 
cases are . -  

( I )  RC 74 (Ai195-DL1 u;s 13(2) riw 13(1) (e) 01 
PC Act. 1988 

( 1 1 1  RC 82 (A)/95-DLI U!S 1208 riw 420. 468. 
4 i l  IPC and 13(1) (d) r!w 13(2) PC Act 
1988 and substant~ve offences 

(1111 RC 109 (Ali95-DL1 U/S 120 B IPC r:w sechon 
420 IPC and sect~on 420. 467. 468 and 471 
IPC 

( G I  In all e~ght olflclals are mvolved in these cases. 
One 01 them IS under suspension 

Electrification of Line 

704 SHRI THAWAR CHAND GEHLOT W ~ l l  the 
Mmster of RAILWAYS be pleased to state 

(a) the names 51 the rall llnes under Ratlam Ra~ l  
Divls~on of Western Radway lor electr~ltcat~on for whlch 
the Central Government has glven approval upto May 
1995. 

(b) the names of the r a ~ l  hnes electrd~ed!under 
electrif~cat~on upto May. 1996. 

(c) the targeted dates lor completion of the sa~d  
approved works. 

(d) whether the electr~l~cat~on ol Indore-Ullain l ~ne  
and Ujja~n.Bhopal lme would be completed durlng. 
1996-97, and 


